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Central Administrative Tribunal, Principas! Bench
R.A. No.204/2000 & M.A.534/2000 In
0.4.1422/98

Noew Dathi, this

the vbBN day of July, 2000

Hon’ble Mr . Kuldip Singh,Member
Hon'ble Mrs.Shanta Shastry, Member

(J)
(A)

1.The Chairman
Staff Ssiection Commission,
Lodhi Read
Naw Dalhi .

2.The Regiona! Director
Staff Saisction Pﬂmmzualﬁn
Western Region,Mumbal,
{Maharashtra) Review Applicants

Versus

g ) ri Ajeest Singh
R/c 740, Sector-14
Gurgaon {Harvana) .Raspondent/Originatl applicant

ORDER BY CIRCULATION

By Hon'ble Mr, Kuldip Singh, Member (J)

RA No.204 of 2000 has been fited by the
respondents  for  review of the order passed in 0A No.1428
of 1899 on 23.12.1889. They have also filed MA N 1534 of

20 for condoanation of delay

2 The ‘éspcndeﬂts have tried fo reagitate the same
issues  which they had raised in the CA. All the points
taker in  the RA were considered at great length by the

iding the 0.4,

3 After going through the RA, we do not find any
error apparent on the face of the record which may reguirs

review of our order under Crder ¥XLV!IY Ruls 1 CPC. n the
circumstiances, the RA aszs well as MA are rojscted(
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( Mrs.Shanta Shastry )
Member (A)

( Kutdip Slingh )

Member(J)




